COURT-Jii
IB~1106(ND)/2019
IN THE MATTER OF:
M/s Neelam evBtue PETITIONER
M/s Pra‘:(sash Foods Traders Pvt, Ltd. -+« RESPONDENT
SECTION

Under Section 9 IBC, 2016 Order delivered on 23.07.2019
Coram:

R.VARADHARAJAN,
Hon’ble Member (Judicial}

For the Petitioner/Applicant * CS Alok Kumar Tripathi,
For the Corporate Debtor :

withdrawn, et file be consigned to records, S A/

v o .
(R. VARADHARAJAN)
MEMBER (JUDICIAI.)

Varinder Kumar



